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TEF TRAGT i< TSN HATA

T2 faeett, 23 wast, 2024

FI.3T. 864(37).—Fra T ALHT , WS ISHAN AT=aH, 1956 (1956 =1 48) (e TaH Tah
THTA 3h ATATHAT FFl TAT 8) AT gTT 3F &l 394N (1) F FE JHT AT T2 TG TFHT F q2F
TREgT 3T TSHRT HATAT T ATE=T 9T F1.37. 4409(E) i@ 10/10/2023, ST 917d & TSI,
FHTLTI, AT 11, @0 3, IUEs (i) H whrfara i 7 of, g7 ey geor o7 & aerars forer § g
TSN |, 1677 o .51, 0.000 & f3.#T1.35.200 (FRNA-ATARTSAE I RedT FFe0 ) TF % J-@ &
AT (STEEuT/ieeE ofee Afed 2-AH/4-A T I ATTR), ALA, Taed HT T & (o 39
STEEEAT & IUTTF ST § FAATEe S F7 oISt e & o smeray it =oor &y of ;

T I ATIGEAT T AT I ATSTHAT T =T 3F =l ITLTT (3) F TefF g "19.11.2023"
T ST AT ()" 37 "R (ERwen)” 2 # e BT A o

STt TAH ATTAFHTLT T g7 3T % dgd I1a< AIT I9 g2 5, e 9 o= & @ g &
I 3= w9 | e R @,

A AT ITTARTET 7 36 TSI T 97T 39 i STLTT (1) F ATELT H, Fea T TR T AT
R T e;

1272 G1/2024 )
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qA: A, Tl TLHIT, TeAT TR il 3h LIS T T ST I ST I<h ATAHAR =0l &7 39

FT ITUTT (1) FIET V& ARTT FT TN Fd g0, Tg ST Fdl g o 3 o=t & AEEs s #7
TETh TATS % forT sret 36 St =R ;
ST T, Fra 1T TLHIT, ITH ATAVIH 0l 1T 39 6l ITLUTIT (2) F AT | T =TI FT g 6
TH ATERAAT o TSI H TR I, I T =T H [AATeg JH T Ao\ i  q6 gt scdteas &9
q e ave ® i g sty o

ATIAT

T TR TS F ATIeAT o & TP Tt . 167¢ = .4t 0.000 F f.#1.35.200 F forg srei=r i
ST ATt HCAT R srora ST afga s gt e

TS FT ATH: AL LT S &7 719 STIEr
EATED qeTor HEAT grwTar || g R || g wiewa || e Raag afeat
T (BFIT ) T ATH

L+ ) 2 | s | 4 | s | 6 |

T 1 AT R

|ﬂ1'q'a?raw:€g'6q1ﬁw |

1 1171-5 AL (FEER) ([T 0.010118|[FZAT FaaFFaT ST/
AT
1171-5

2 1197-3 AT (FTAATE) [T 0.160868|[FaT<T aATHHT FEuT e/
TTET FOUT
1197-3

3 1197-4 AR (FTAETR) ([ 0.006071|[t=H v /e
LT
1197-4

4 1198-4 AR (FTANT) ([T 0.178068|[FZAT FEUIT UF/3T
FICATT
1198-4

5 1198-5 AT (FANR) ([T 0.297455|[w@xTaieT qearra g/
ENEECIRAC]
1198-5

6 1198-6 AT (FANR) ([T 0.319713|[zaxTahieT dsheer da/ar
FICATT
1198-6

7 1199-7 AT (FTAATR) |[Ffer 0.004047 |["Tel 2T ATF ()
T AT U/
EETAE: L]
1199-7

8 1199-8 LR (FENR) [ 0.100163|[TTHeaH THET aTg Ua/3T
AT
1199-8

9 1199-9 TR (FTAETR) ([T 0.071834|[U<H HITFT TFeg/31T
ERECESH
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1199-9

10

1219-3

TR (FTAATY)

0.127481

T EAH AT (<72)
THAT FHARTHT ST/
ERIEIRIE ]

1219-3

11

1220-4

TR (FTAATT)

0.018212

TEHAT TTSTLT UH/AT
HATERT T30
1220-4

12

1220-5

TR (FTAATY)

0.263055

el {EIOT TS
T/ AT
1220-5

13

1221-6

TR (FTAATY)

0.079928

AT A ATTE (1)
ST TS U/
EETAELII
1221-6

14

1221-7

T (FTOT
)

0.28329

AT A AT (1)
AT AT T/
EETAELII
1221-7

15

1221-9

FLFRT (FTTATY)

0.135575

HTTRATAT GITAT ST/
AT
1221-9

16

1222-4

T (FTOT
)

0.229667

AT AT Ua/ar
EREEILIRAE

1222-4

17

1222-5

AT (FTAET)

0.210444

HTET qTIFIT ST/
Forgfd

1222-5

18

1222-6

AT (FTAATY)

0.006071

TIRET =97 ST/
CUEEILRIE
1222-6

19

1222-6

AT (FTAATY)

0.087011

TR =fieg v/
AT

1222-6

20

1222-6

AT (FTAAT)

0.188186

FeATTISAT AT T/
TERT T3
1222-6

21

182-15

T (FTOT
)

0.178068

AT THT G U/

R AT

182-15

22

186-4B

0.012141

T Tt e v/
AT
186-4B
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23

186-4B

qar

0.192233

AT qig ATy va/Er
RECRIECRE]

186-4B

24

186-4B

0.002024

EEIREERIEEIRCE LTS
EETACEG|
186-4B

25

860-9

0.004047

Tioree e T o
IERIE S
860-9

26

871-1D2A

0.024282

Fleavy AfamEa
/3T AT T
871-1D2A

27

871-1D2C

0.008094

TAH STTT 24T

TI/AT FOUT THE AT
871-1D2C

28

871-2B3B1

TR (FTAET)

0.006071

AT ATATSAH S/
KIEIRSE
871-2B3B1

29

871-2B3B2

TR (FTAET)

0.008094

T HIATHEEAT ST/
iEISIERIE]
871-2B3B2

30

871-2B3B4

FLFT (FTTATY)

0.007082

gy Hiarweeft saeg/ar
iESIEIERIC]
871-2B3B4

31

871-3C

AT (FTAATY)

0.004047

Ao
871-3C

32

884-1B

0.001012

ATATLUH &ATTALUA
CIESEIREE
884-1B

33

914-3

0.137598

AT ATIS ATATIS
914-3

34

914-4A

E

0.002024

AT ATIS ATATIS
914-4A

35

916-1B

0.004047

FITITT YT S/
HECLESEl
916-1B

36

925-4

T (FTOT
)

0.003035

=l ST S/
e

925-4

e FT AT 4T

37

10-3

T (FTT
MEL)

0.004047

T FATIAAT Saeg/a

EECARRUICICY
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38 11-5 TEERT (|7 0.198303||==@T 9=T=T Taeg/ar
) et o T
11/5
39 11-5 LT (FTOT 0.157833|["=T deT @&HT gt
) THTET TG/ dFhesa]
11/5
40 12-11 TR (|7 0.008094||far TRy F@=aT 7T+t
) Taeg/ar Ferdary
12/11
41 12-11 TERT (HTAT 0.04047|[=r=eT 9=T=IT Taeg/ar
) ATET FeaAT
12/11
42 12-13 LRI (HTAT 0.186162|[3T F4rAT TH/A ToaT
) 12-13
43 12-15 LR (HTIT 0.012141 |33 UgT Fearard vg/ar
) FATTAT
12-15
44 12-15 LR (HTIT 0.113316|(3Sg THTHLITT U/
) I
12-15
45 12-17 TR (FTIT 0.125457 [T aest gefrar
TT) TI/AT ATAT HEGL
12-17
46 12-17 TR (FTIT 0.032376|(3ST FIETTFT ST/
) GIEGRE]
12-17
47 12-19 T (FTOT 0.004047|[g=g 9T U/ TA9T
) 12-19
48 12-20 TR (HTT 0.174021|/33E UET a4
TT) TA/AT FAFTAT
12-20
49 13-5 T (FTOT 0.020235|[g=g 9T UF/EA TATT
) 13/5
50 13-6 TR (|97 0.129504([3=T 9T UH/ET TA9T
) 13/6
51 13-7 TR (HTIT 0.149739||3<T UET AHAT UH/3AT
URD) RECRI
13/7
52 13-7 TEERT (|7 0.149739|(z=T == #rer dH/sm
URD) RECRI
13/7
53 13-7 IR (FTIT 0.016188|(333 GoIT Taeg/aT
) AEATIA ST
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54 19-11 TR (HTAT e 0.12141|[3SS g1 Sag/3
) HEATIT T
19/11
55 19-11 TR (|7 ULEL 0.064752|[F=H et sa=g/ar
) EEALE:]
19/11
56 2-4 TR (|7 ULEL 0.186162|[T=T Frar FHIT vHy/ar
) EETAR:CCIRES
2/4
57 2-4 T (HTT e 0.052611||f=araT ==g asré=
) e/ fowTeT
2/4
58 353-2 TERT (HTAT e 0.060705||sT ¥ T gHedT, HIeet
) AT, FET ey
SV = FATHT
353-2
59 354-2 LRI (|TAT e 0.190209|[F+<T JeT TETIT
TTIT) TSI/ TR AT
354-2
60 354-2 AT (FT9T UK 0.190209||fr=aT Far vay/ar
) AT
354-2
61 354-2 TR (FTIT UKL 0.186162|[FwI=TT T FAT Saeg/3r
) THTE
354-2
62 354-2 TR (|97 ULEL 0.044517|[reTaT FaaoTw va/ar
) EERETS
354-2
63 354-2 LR (FTIT UIEL 0.024282|(ag @&HT Wt Saq/=
) UELEEIE]
354-2
64 354-2 AL (|97 UK 0.004047 |[FIERTATI AT IHTEAT
) SA/AT dFeT G
354-2
65 365-2 TR (|97 UL 0.299478||T¥H TaTvaTa v/
) EETARE:DII
365-2
66 366-2 TEERT (|7 UEL 0.433029|[qeI<T ATATHISAT TH/EAT
UED) FTATRISAT
366-2
67 366-2 LT (FTOT e 0.012141 |[FreaTHTa =T
) AT U/

KIESES
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366-2
68 366-2 LT (FTOT e 0.182115|[FreamHTa =T
) CUEEIGMEREIEIEER I
366-2
69 367-2 TR (|7 ULEL 0.008094|[FFATATETAHT HTAHET
) T/ et
367-2
70 377-2 T (HTT e 0.024282 |[FreaTaTa =T dhar
) At dey/st ST
377-2
71 377-2 T (HTT e 0.174021 |[Fream=Ta =T
) AfaamaTa va/e daT
377-2
72 377-2 TEHTLT (FIT T 0.097128|[FrRTaTaIRET fAeTast
TIT) saeg/ar e
377-2
73 378-2 T (FTOT e 0.076893|[FreaTHTa =T fAEadaT
TIT) /3T A
378-2
74 378-2 LRI (|TAT e 0.153786|(FreaT=Ta =T
) EETEIKPRIRe:VE
KLRSIES
378-2
75 378-2 TEERT (HTAT e 0.348042||sraTeT HdT Taeg/ar
) ERSRRE]
378-2
76 378-2 AT (HT9T e 0.169974||s7aTaT ISTa<Ta UH/3T
) AT
378-2
77 389-2 AT (HT9T e 0.141645||s7aTaT ISTFTa UH/aAT
) AT
389-2
78 389-2 TR (|97 UL 0.093081|[=sTe] THAT ST/
) IEELCETEC R
389-2
79 6-11 TR (HTIT e 0.012141|[3=T F4=T /3T Tor T
) 6/11
AT T ATH: IATIAT
T T ATH: FSTIET
80 233-3 GEEARF FTAATT 0.004047|[TrE U+ UT3E
233-3
81 258-2B IEEEED) Gl 0.008094|[a=HATHET dheT T3
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T/ TS AT
258-2B

82

258-2B

0.117363

HHAT THTAT T/
THTE
258-2B

83

258-3B

0.234726

dref TfRaT s Tae/ar
RHEE
258-3B

84

258-4B

0.048564

o TIRAT ATers saeg/a
RUEE]
258-4B

85

258-4B

0.044517

AT AT AT
258-4B

86

258-4B

0.254961

(1) TR HeraTed |18
/AT AT (2)
FITFAAAT FSATAT T/
AT AT FTOT T
258-4B

87

258-4B

0.194256

Cre ST T Ty

258-4B

88

258-4B

0.012141

BRERIRIECIRECER IE
AT
258-4B

89

274-19

AT (FTAATY)

0.004047

LT THOTFT S/
fyferame e
274-19

90

274-19

AT (FTAET)

0.12141

EIERE RN EIGRRE
/3T Foor AT
274-19

91

274-21

AT (FTAET)

0.01214

Fieaw <fifearm e
274-21

92

282-6B

BEEED)

0.008094

LS SRIERWIE
AT

282-6B

93

282-6B

0.032376

A foraT vHy/Er 91

R
282-6B

94

282-6B

0.044517

ENGEAREIARIE R TR
AT
282-6B

95

284-1B

0.008094

FEATHST T T/
et T
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284-1B

96

284-1B

0.004047

TTATHET AT ST/
AT

284-1B

97

284-1B

0.214491

TR AT TR/
AT

284-1B

98

284-1B

0.335901

e T /e I

Ak
284-1B

99

284-1B

0.016188

ST et T/l
EEEECESH
284-1B

100

284-1B

0.093081

NI STETAT TT3T va/er
EETECRK
284-1B

101

284-3A

0.060705

I HTGTAT T3 UH/ar
KEEIE
284-3A

102

284-3A

0.024282

AT FEHT =T/
AT
284-3A

103

284-3A

0.016188

LEEEREEIRETEIRIE

Ak
284-3A

104

285-2B

0.024282

FTATHST AT TF/AT
EETARIES
285-2B

105

285-2B

0.048564

TEH FHAT U/ AT
285-2B

106

285-5B

0.097128

AT FEHT TI/A
EETECRK
285-5B

107

285-5B

0.04047

T HIETAT 7T TR/
ECiEIE

285-5B

108

285-6B

0.032376

T HIETAT T Ua/4r
ECEIE

285-6B

109

285-7B

0.048564

T HIETAT T Ua/4r
ECEIE

285-7B

110

285-8A

0.16188

RH HIZTET T UE/ar
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285-8A

111

301-11B

0.256936

FIAT URT FHZAT U/

301-11B

112

301-11C

0.135623

T frgT AT Ry

301-11C

113

303-7B

0.032376

AT offoraTe T ey
FrdaT
303-7B

114

303-7B

0.089034

T HTGTAT T3 UH/am
TR
303-7B

115

303-7B

0.133551

TR =ET wiezaT v/
AT
303-7B

116

307-2

0.016188

ATIAT FEHT =T/
AT
307-2

117

307-2

0.044517

FAT AHTAT A/
ATT=AT
307-2

118

307-2

0.125457

ATET dshesae] Ua/ar

307-2

119

307-2

0.133551

TATAT FEZAT U/
AT
307-2

120

307-2

0.052611

FSATHET 1T 7T
T/ AT
307-2

121

307-2

0.109269

AT AEHEAT ST/
ElUEEIGEIE
307-2

122

307-2

0.165927

HEATHT FOUT TH/EAT
ERCRIN
307-2

123

307-2

0.008094

SEATEE! ARTTAEHT
T/ ATTSIAT

307-2

124

307-2

0.016188

AT AT a3/
EREEIGEE
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11

307-2

125

307-2

0.113316

TEH T T U/

307-2

126

307-2

0.016188

HHAT TAFT ST/

AT T
307-2

127

307-2

0.129504

HEAH [HAAT U/
AT T

307-2

128

307-2

0.004047

LEGAE RIS RIS
IEELGIERI
307-2

129

307-2

0.072846

FEATHET Fraror it
/A AT
307-2

130

307-2

0.08094

FTATET T TTS] U/
AT

307-2

131

307-2

0.028329

TATAT FEZAT U/
AT
307-2

132

307-2

0.428982

FITFAAAT ZHeAdT

T/ TUAT HEALT
BEll

307-2

133

308-2

0.0465405

FITFAAAT ZHeAdT

TSI/ TUAT HgATTd
308-2

134

308-2

0.0465405

LT Ahe FTEAT S/

308-2

135

447-1B

0.008094

T AFETTEAT A/

447-1B

136

447-1B

0.157833

FITEAAAT TUAT AT
REIRGIEIRCIE-CIR]

447-1B

137

447-2B

0.004047

A ATd U/
E -G IRAC IR
447-2B
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138 447-2B st (7) Gl 0.238773|[qT<T ¥ w57 vH/aA
EXERIGII
447-2B

139 447-2B IBEEED) Gl 0.182115||(1) T[Z= HaTH@ET T30
T/ FAHaT THAAT, (2).
iy fifar gt da/er
TATET
447-2B

140 447-2B st (a) Gl 0.113316|[FeFT T FAT vH/A
ECIEECF
447-2B

141 447-2B st (a=) Gl 0.008094 |[qzF+T SfaxT Taeg/a 7
[EEIIRS
447-2B

142 448-1B Aot (=) Gl 0.076893|[qeF<T EfewT Taeg/an 79
[ELULS
448-1B

143 460-3 LR (FTAN) ([T 0.072846|[aw et dFhesave vq/ar
==T
460-3

T T ATH: TEE

e T T TS

144 74-5B st (72T) Gl 0.032375||[weaTelt gaa=T TT=i
/3T TTHTEATHT
74-5B

i HT A ITIE

145 10-2A2 EEIGED) Gl 0.0161874|[TTt T =TT
10-2A2

146 10-2B2 TR (|97 Gl 0.0040469|[FATaTLAT ZAHAITE

) 10-2B2

147 216-3B EEil Gl 0.0890309||41 Fgg ST U/ AT
GICE]
216-3B

148 216-4B EEL Gl 0.1133121|[¥Ter TrHwAEHT Tq/am
FEAAT
216-4B

149 216-6B GEL Gl 0.0647498|[F AT dFheT FeavT
S/ FHEATT
216-6B

150 341-3B2 EEL Gl 0.1375932|[Fw et =fifeare =
/A G
341-3B2
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151 344-3B

0.1052184

FILHTL TH AT ST/
THTE
344-3B

152 575-2A2

0.0242812

ERRIGEET S ECE e Ve
EETECRA
575-2A2

153 575-2A2

0.0020234

i et T

EERC IR I
575-2A2

154 636-1B

0.1497338

ATTATIET {13 3T
/T ATET
636-1B

155 636-3B

0.1982961

(1) TTTTATTET LT
/AT AT (2)
ATTATTET AT A4
/AT SAEHTAT

636-3B

156 636-3B

0.0465389

SUESIEEIRRIRIREIET]
SIEEIEEKIC
636-3B

UEEIEICHICES ]

157 15-4

0.0121406

ERIEEE Ll
T /AT IHTHEAT T3
15-4B

158 15-4

0.028328

STET =T et vay/er
ST
15-4B

159 361-2B

0.0040469

MEERIERW S KRS
AT
361-2B

160 362-3D

0.0445155

GIRE-SIEREIE
RIEIRERN
362-3D

161 362-3D

0.0647498

STET AT 03T U/
EETECEES
362-3D

162 362-3D

0.028328

TFETY SATHAY T U/
EIREERE

362-3D

e T ATH: ETEST HIFET

163 214

0.0081714

ﬁﬂwgavﬂ/@'
HEE2I
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214-6C

164

219

0.021077

e, TarSaeAT Saeg/ar
L

219-1B

165

220

0.0121406

AT gAH T v/
EETECRA
220-7A

166

220

0.0263046

AT gAHE vH/a
EEEECESH
220-8A

167

220

0.099933

FIeAT HeaTara U/
EEEECESH
220-11A

168

220

0.0080937

ST TSAT TATAT FE0IT
LG EIR
220-13A

169

221

0.169968

EESCItGIREERRIT
TR/ AT
221-1B

170

221

0.1740148

FerEaTuAT e vH/Er
IGERL
221-1B

171

221

0.0040469

HEEIEEEIEINRE Rl
e faeeeraa
221-1B

172

221

0.1335463

e e e vey/Er

NEEKNS
221-1B

173

221

0.2104365

REIEICTIEEIERRAC
/e T
221-1B

174

221

0.0242811

FIoAT TETZAT S/
qLEITFT
221-2B

175

221

0.0526091

et T fAarT
ST/ TIH
221-2B

176

221

0.0121406

IEIGEGUEIG IR EIE ]
T/ T
221-3B

177

221

0.3277954

ST ATetedt saeg/ar
THASHT
221-3B
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178

221

0.1254525

AT ATTRALHT ST/
GIRECESAE]
221-3B

179

222

0.3277954

AT AqT U/
orf?
222-6B

180

222

0.1821085

FIeAT AT U/
STt THZAT
222-7B

181

224

0.3844514

FOAET AT U/

224-9

182

226

TET & T

0.0040469

AT STATSIT FHTEY

TSI/ HIgAaTH
226-2B

183

226

TET & B

0.1942491

T, STUTAT Saeg/3T

226-3B

184

226

TET & B

0.1821085

FTST THAT/AT TTETg
226-3B

185

226

TET & B

0.1254525

T ATEAT TH/AT

226-3B

186

226

TET & B

0.1254525

ST T AT v

226-3B

187

226

T & T

0.1011714

dror e e/

Hedd Hied
226-3B

188

226

T & T

0.2751862

et AT TH FHTY
L EISEIEIES
226-4B

189

226

TET & BT

0.3156548

FIeAT AT TH FHATY
TR/ AT a1
226-5A

T T AT ALATTATITAT

190

63

T & TET

0.004047

T AEHT TR
EERR IR
TS (fezer A
FAFHE)

63-1A

191

63

T & TET

0.008094

T AT SFeg/AT
TTEReT e (feeer e
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FARYE)
63-2A

192

63

TR TR & T

0.028328

TERTTeAT dAehesa?e] TH/T
FaT (feea e Fwdz)
63-3A

193

63

0.07689

FAHTToAT T a1 T/
oA (feear Are
FARYE)

63-4A

194

63

0.226624

ST FOOIT U/ AT
w1 (feeet AT Fawae)
63-5B

195

63

TR TR & TET

0.008094

Heat AT & T saeg/ar
o arg(feee A
FERTIEE)

63-6B

196

63

0.335889

REIRECIRCIREIE
IREIRE I FE S Ruc
FETTAT FET HAT
/AT AT AT
(fee=r e FHeE)
63-9B

197

63

0.190202

REIREEIRIEERIIRIE]
dH/e FEeeTHaT (feed
e FAFRHE)

63-10B

198

64

0.016187

FNAT FOUT TH/AT ATERT
AT (feeet ATe FAFRHE)
64-1B

199

67

0.040469

AT gTHITE U/
et (feaer A1
FAFHE)

67-2

200

68

0.06475

URGEIEIEEIRL
wE/e AT (feewr Are
FAFHE)

68-2B

201

68

0.048562

TTaaT g4 arg ve/am
deer geaaT(feee A1
FATRHE)

68-4B

202

68

0.004047

AT Haw T STeg/ar
g (e e
FAFHE)




[¢TRT Hl—=ve 3(ii)] T T TSI © T 17

68-6B

203 70 [BEl T 0.349234|[F=eeett et saeq/ar
Ty a7 (feee A1
FAFHE)

70-1B

204 72 Eil Gl 0.105218|[Tidq«T HaTferar Trsir
T/ AEAT T U
Tt earard Ue/ar
T (feeet e FAwde)
72-1A

205 72 EEL Gl 0.044515|[{T=iaqaT Fear a1 U/
AT 79 (et Are
EAIEEE))

72-2A

206 72 EEil Gl 0.036422|[T=iaqdT Heamara Ua/ar
AT (feea dre Fwae)
72-3A

207 72 Kl Gl 0.028328|[T=iaT sTfeTeT=oT
/e e (feewr AT
FAFHE)

72-4A

208 72 st qar 0.016187 WWW Q“'{/@f
A7 (fezer T F+de)
72-5A

209 72 EEL Gl 0.101171|[@[ad AT T=radt
Ao Teadl Saeg/ar
Heera? yaTe arg (feeer
e FARHS)

72-6A

210 72 Kl Gl 0.186155|[F@HTIewT FICTTHAT
Ao/ LT (feea
e FAFRHE)

72-7B

211 72 LKl Gl 0.028328|[TT=H S{TFAT Taeg/sT
Fhesaee (feear e
FAFHE)

72-8A

212 72 EEL Gl 0.028328|[=idT JFIFAT Saeg/3T
IGERIRERIR IR
Hree e (feear Jre
FAFHE)

72-9A

213 72 GEil Gl 0.032375|[TiddT FFaATesaT
/AT AT ie
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AT FeaTard Ue/ar
T (fezer T2
FARYE)

72-10A

214 72

0.024281

TRIAAT FAFUT ST/
T (feea Are F+ae)
72-11B

215 72

0.024281

LT HEFT a3
qTeReT T (feeer e
FARYE)

72-12B

216 72

0.048562

AT HaFT T qe/
AT T (feear AT
FrfaHz)
72-13B

217 72

0.048562

T Haw T ST/
T T (feeet A
FATHE)
72-14B

218 72

0.060703

T forameraT e
w/ar et (feear AT
FAFHE)
72-15B

|Erl?ﬁa»'ra'rw:m%§

|=11"q'$r?m¢:m%§

219 1193-8

0.004047

LEARIAEEIRIEEil

EERRIE IR UG
1193-8

220 1193-9

0.279243

ELEEIREEI R G sa ]
/AT TR
1193-9

221 1306-16

0.008094

et Fwas da/sm
ERKE)
1306-16

222 1306-18

0.0060705

TEATRIST Ashaa T U/

KIBEI

1306-18

223 1306-7

0.048564

eI FEHaT
/3T TR
1306-7

224 1307-1

0.076893

FreATTeA T GHaLard
/AT TFETH
1307-1
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225

1307-10

FTIATL

0.028329

AT dg&TET
EERREICIECKI]
1307-10

226

1307-2

FTATTT

0.024282

REARIAEEIRIEEIl

ST/ IO AR
1307-2

227

1307-8

FTATTT

0.117363

TEARIST AshesaT U/
LIRRI

1307-8

228

1307-9

FTIATT

0.1274805

oo et TaTady
e/ e
1307-9

229

1308-17

FTIATT

0.129504

TSI {THRAT FATH
EEERIEIRIERI
1308-17

230

1308-18

EIRE RS

0.044517

TodAT ALY qLTAa T
e/ e
1308-18

231

1308-19

EIRE RS

0.0303525

JodAT ALY ATl
e/ e
1308-19

232

1308-6

FTIATT

0.020235

LA TAT A& TET
T/ JATSAAT
1308-6

233

1308-7

EIREIES

0.178068

IS FIHAT ST/
TERT T
1308-7

234

1308-8

FTATTT

0.089034

35 ASAFT ST/
ATSTH
1308-8

235

1309-14

FTATTT

0.036423

AT JITH T a9/ dT
[GRERETIES
1309-14

236

1309-15

EIREIES

0.182115

TAATIT AT T30
/AT T
1309-15

237

1309-16

FTATTT

0.012141

ST ATHAT FHTL
EEERIEIRIERI
1309-16

238

1309-7

EIRE RS

0.0313642

S5 ASAFT ST/
ATSTH
1309-7

239

1309-8

FTHATT

0.020235

5 e R
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GIUECERAL]
1309-8

240

1309-9

0.093081

TESHN TT T/
Ll

1309-9

241

1315-10

0.048564

AT FITH EF9T ST/
e Tae
1315-10

242

1315-11

0.291384

TTITHT T A/
ot

1315-11

243

1316-14

0.020235

FHERATAT LTSI ST/
LT TS
1316-14

244

1316-15

0.060705

FHERATAT STV T/
KSUESE]
1316-15

245

1316-16

0.04047

FezAT oIt a1 vH/Ar
ESGE]

1316-16

246

1316-17

0.0263055

TIEITAT LA T/
TEEH

1316-17

247

1321-11

0.004047

FISTHST ALHT Tqeg/3
GIRECESIE]
1321-11

248

1321-15

0.137598

STRITN] STATadT S/
STie et
1321-15

249

1321-16

0.048564

Sl FHATFATN
TSI/ T A1
1321-16

250

1321-17

0.343995

WS EERIERIEC R E
SIER]
1321-17

251

1321-9

0.113316

T THTHE U/

T
1321-9

252

1322-10

0.016188

A aFT Sae/3
IEEETE]
1322-10

253

1322-11

0.004047

T aFT Sae/3
IEEETE]
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1322-11

254 1322-13 TR EAREIES 0.08094|[TTZTAT AT FHTT UH/3T
STRTEH
1322-13

255 1322-14 GAEARAl FEATT 0.299478|[FTAT TSTT Saq/3AT
ENECIREy
1322-14

256 1322-6 TTHRTT FTIATT 0.056658||=mfweer saTefy TToft

SIS/ HTAT FOIT
1322-6

257 1322-8 TR FTAATT 0.060705|[3<g Iefraen Ta=g/si

SN

EIEWE]
1322-8

258 1322-9 AT FEAAT 0.044517|[TT¥Hg a=#AT ST/
IEGEIG]
1322-9

259 1323-1 AT FAATT 0.097128|[FFATAT STILTAT ST /AT
LSUIESE]
1323-1

260 1323-10 GEGOEA] FIHATT 0.028329|[33T AT T/

SN

SEME)
1323-10

261 1323-2 GEGOEA] FIHATT 0.174021 |[F=HATAT FHEOIT FHTLT
T/ TATH
1323-2

262 1323-3 TR FAATT 0.052611|[erezaT =it a1g UH/aTT
AT
1323-3

263 1323-4 TR FAATT 0.020235|[TT AT AT FHTT VH/ET
EEALE:]
1323-4

264 1323-7 GEGOEA] FIHATT 0.016188|[aHT dFeTaH Tag/3

1323-7

265 1323-8 GEGOEA] FIHATT 0.024282|[3HaT dFeTaH Tag/3

1323-8

266 1323-9 TR FTAATT 0.028329||sTw=Iq=T IR Ter=FaT
A/ ATHAT
1323-9

267 1362-3 TR FEAA 0.113316|[STera] T Tadt Saeg/sr
ST et
1362-3
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268 1362-8 TR FTAATT 0.141645|[=TeT =T To+T fSrar
TSI/ TAAFT
1362-8

269 1362-9 TR EAREIES 0.254961([3TT THTHIT UH/aT

RERL
1362-9

270 253-6B st (a) Gl 0.465405|[=FTeT Trsaeedt Taeg/s
ERCEN

253-6B

271 573-2A IEEEED) e 0.032376||sI0 ITST FHefaT TTETY
ATH FTSHST HHTLT
qATAT TG/ =fawia
573-2A

272 74-1C2 st (a=) Gl 0.101175|[ATATTET TSI Taeg/sA
EETACEG|
74-1C2

273 794-2 IBEIEED) UKL 0.000876|[= et =rd T AT X
THTEY T
794-2

274 801-2 st (7=) e 0.03694|[==F<T dhesaT U/
TTHATIH
801-2

Total 25.6407908

[T, &. RW/NH-12014/11/2021-AP/Zone-111/3D]
AT S, 3T F=T
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 23rd February, 2024

S.0. 864(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4409(E) Dated:10/10/2023, published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for construction of (widening/two lane with paved shoulder/four laning
etc.,), maintenance, management and operation of National Highway 167A in the stretch of land from Km 0.000 to
Km. 35.200 (Vodarevu-Narasaraopet Piduguralla Section) in the district of Bapatla in the state of
ANDHRA PRADESH, hereby declares its intention to acquire such land.

And whereas the substance of the said notification has been published in “Andhra Prabha (Telugu)” and
“Hindu (English)” both dated 19.11.2023; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.
SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the stretch of land from
km. 0.000 to km. 35.200 of National Highway No. 167A in the district of Bapatla in the state of
ANDHRA PRADESH

|State: ANDHRA PRADESH

||District: Bapatla

SI. No. Survey/Plot

Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

N

6

|Ta|uk: Chirala

|Vi||age: Ipurupalem

1 1171-5

Government (Assignment)

Wet

0.010118

kandula Kanakamma w/o
Nageswaraao
1171-5

2 1197-3

Government (Assignment)

Wet

0.160868

Katari Vamsi Krishna
S/O Radha Krishna
1197-3

3 1197-4

Government (Assignment)

Wet

0.006071

Peram Venkateswarlu s/o
kesavulu
1197-4

4 1198-4

Government (Assignment)

Wet

0.178068

Kandula krishna s/o
Koteswarao
1198-4

5 1198-5

Government (Assignment)

Wet

0.297455

Devarakonda Subbarao
s/o Kotesawararao
1198-5

6 1198-6

Government (Assignment)

Wet

0.319713

Deverakonda Venkatesh
s/o Koteswararao
1198-6

7 1199-7

Government (Assignment)

Wet

0.004047

Legal Heirs of (late)
Bochu Nagaraju s/o
Venkataramana
1199-7

8 1199-8

Government (Assignment)

Wet

0.100163

Rameswaram Ramesh
Babu s/o Dasaiah
1199-8

9 1199-9

Government (Assignment)

Wet

0.071834

Peram Mangamma w/o
venkateswarlu
1199-9

10 1219-3

Government (Assignment)

Wet

0.127481

Legal heirs of (late)
Pakala Kanakamma w/o
Sangeetha Rao

1219-3

11 1220-4

Government (assignment)

Wet

0.018212

Pakala Rajesh s/o
Bhaskara Rao
1220-4

12 1220-5

Government (Assignment)

Wet

0.263055

Pakala Sadguna Bai w/o
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Babi
1220-5

13

1221-6

Government (Assignment)

Wet

0.079928

Legal heirs of (late)
Bochu Nagaraju s/o
Venkataramana
1221-6

14

1221-7

Government (Assignment)

Wet

0.28329

Legal heirs of (Late)
Bochu Nagarju s/o
Venkataramana
1221-7

15

1221-9

Government (Assignment)

Wet

0.135575

Maadigani Sujatha w/o
Venkateswarlu
1221-9

16

1222-4

Government (Assigned)

Wet

0.229667

Selam Venkateswarlu s/o
Suryaprakasa Rao
1222-4

17

1222-5

Government (Assignment)

Wet

0.210444

Mota Papamma w/o
Krishnamurthy
1222-5

18

1222-6

Government (Assignment)

Wet

0.006071

Ragiri Rupa w/o
Srinivasa Rao
1222-6

19

1222-6

Government (Assignment)

Wet

0.087011

Ragiri Srinu s/o
Manoharam
1222-6

20

1222-6

Government (Assignment)

Wet

0.188186

Nallagondla Ravi s/o
Bhaskara Rao
1222-6

21

182-15

Government (Assigned)

Dry

0.178068

Patan Samsher Khan s/o
Mohiddin Khan
182-15

22

186-4B

Private (Patta)

Dry

0.012141

Parisa Murali Prasad s/o
Venkateswarlu
186-4B

23

186-4B

Private (Patta)

Dry

0.192233

Rayini Surendra babu s/o
Madan Mohanrao
186-4B

24

186-4B

Private (Patta)

Dry

0.002024

Chava Vijaya Lakshmi
w/o Venkateswarlu
186-4B

25

860-9

Government

Poramboke

0.004047

Alinated to Income tax
department
860-9

26

871-1D2A

Private (Patta)

Dry

0.024282

Koutavarapu Srinivasarao
s/o Venkata Rao
871-1D2A

27

871-1D2C

Private (Patta)

Dry

0.008094

Nashanam Janaki Devi
w/o Krishna Prasad Babu
871-1D2C

28

871-2B3B1

Government (Assignment)

Dry

0.006071

Mallela Samrajyam w/o
Paul Raju
871-2B3B1
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29

871-2B3B2

Government (Assignment)

Dry

0.008094

Badugu Meenakskshi w/o
Rebba John Paul
871-2B3B2

30

871-2B3B4

Government (Assignment)

Dry

0.007082

Badugu Meenakskshi w/o
Rebba John Paul
871-2B3B4

31

871-3C

Government (Assignment)

Dry

0.004047

Others
871-3C

32

884-1B

Government

Dry

0.001012

VRS &YRN College

property
884-1B

33

914-3

Government (Assignment)

Dry

0.137598

On ground layout
914-3

34

914-4A

Private (Patta)

Dry

0.002024

On ground layout
914-4A

35

916-1B

Private (Patta)

Dry

0.004047

Kurapati Sarada w/o
Subba Rao
916-1B

36

925-4

Government (Assigned)

Dry

0.003035

Chelli Sampurna w/o
Eheskelu
925-4

Village:

Perala

37

10-3

Government (Assigned)

Wet

0.004047

Pavuluri Subashini w/o
Venkata Suresh Babu

38

11-5

Government (Assigned)

Wet

0.198303

Chinchula Padmaja w/o
Venkata Subbaiah
11/5

39

11-5

Government (Assigned)

Wet

0.157833

Maddi Venkata Lakshmi
Durga Kumari w/o
Venkateswarlu

11/5

40

12-11

Government (Assigned)

Wet

0.008094

Bisipogu Swaroopa Rani
w/o Chittibabu
12/11

41

12-11

Government (Assigned)

Wet

0.04047

Chichula Padmaja w/o
Venkata Subbaiah
12/11

42

12-13

Government (Assigned)

Wet

0.186162

Duddu Yeshaiah s/o
Nalaiah
12-13

43

12-15

Government (Assigned)

Wet

0.012141

Duddu Pedda Subbarao
s/o Kanakaiah
12-15

44

12-15

Government (Assigned)

Wet

0.113316

Duddu Prabhakararao s/o
Yeshaiah
12-15

45

12-17

Government (Assigned)

Wet

0.125457

Tella Lakshmi Susheela
w/o Bontha Sekhar
12-17

46

12-17

Government (Assigned)

Wet

0.032376

Duddu Yesteramma w/o
Mohanrao
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l|12-17

47

12-19

Government (Assignment)

Wet

0.004047

Duddu Yeshaiah s/o
Nalaiah
12-19

48

12-20

Government (Assigned)

Wet

0.174021

Duddu Pedda Subbarao
w/o Kanakaiah
12-20

49

13-5

Government (Assigned)

Wet

0.020235

Duddu Yeshaiah s/o
Nalaiah
13/5

50

13-6

Government (Assigned)

Wet

0.129504

Duddu Yeshaiah s/o
Nalaiah
13/6

51

13-7

Government (Assigned)

Wet

0.149739

Duddu pedda Masalaiah
s/o Subbaiah
13/7

52

13-7

Government (Assigned)

Wet

0.149739

Duddu Chinna Moshe s/o
subbaiah
13/7

53

13-7

Government (Assigned)

Wet

0.016188

Duddu Srujana w/o
Marlapati Kanna

54

19-11

Government (Assigned)

Wet

0.12141

Duddu Srujana w/o
Marlapati Kanna
19/11

55

19-11

Government (Assigned)

Wet

0.064752

Kannem Lakshmi w/o
Prakasam
19/11

56

2-4

Government (Assigned)

Wet

0.186162

Nunna Siva Kumar s/o
Venkata Subbarao
2/4

57

Government (Assigned)

Wet

0.052611

Chintala Cheruvu
Benzeman s/o Timothi
2/4

58

353-2

Government (Assigned)

Wet

0.060705

Anumula
Hemalatha,Kodali
Sridevi,,Budati Rajeswari
D/o Guru Swami

353-2

59

354-2

Government (Assigned)

Wet

0.190209

Namburi Venkata
Padmaja w/o Ramesh
Babu

354-2

60

354-2

Government (Assigned)

Wet

0.190209

Chichula Suresh S/o
Venkateswarlu
354-2

61

354-2

Government (Assigned)

Wet

0.186162

Kondepi Nagamma W/o
Prasad
354-2

62

354-2

Government (Assigned)

Wet

0.044517

Galaba Subhramanyam
s/o Addankaih
354-2

l63

|1354-2

||Government (Assigned)

||Wet

0.024282

||Vadde Lakshmi Bharati




[T 1—=v= 3(ii)]

HILT T TSI . AHTYTL

27

W/o Gopalarao
354-2

64

354-2

Government (Assigned)

Wet

0.004047

Kommanaboyina
Umadevi W/o Venkata
Subbarao

354-2

65

365-2

Government (Assigned)

Wet

0.299478

Puram Sadanandarao s/o
Venkata Ramaiah
365-2

66

366-2

Government (Assigned)

Wet

0.433029

Muppuri Malakondaiah
s/o Balakondaiah
366-2

67

366-2

Government (Assigned)

Wet

0.012141

Kommanaboyina
Venkatanarayana s/o
Pothuraju

366-2

68

366-2

Government (Assigned)

Wet

0.182115

Kommanaboyina
Srinivasarao S/o
Venkaiah

366-2

69

367-2

Government (Assigned)

Wet

0.008094

Kommanaboyina
Muralikrishna s/o
Pullaiah

367-2

70

377-2

Government (Assigned)

Wet

0.024282

Kommanaboyina Venkata
Nithin s/o Venugopal
377-2

71

377-2

Government (Assigned)

Wet

0.174021

Kommanaboyina
srinivasarao S/o
Venkaiah

377-2

72

377-2

Government (Assigned)

Wet

0.097128

Kommanaboyina
Nirmaladevi w/o
Srinivasarao
377-2

73

378-2

Government (Assigned)

Wet

0.076893

Kommanaboyina
Tirupataiah s/o
venkateswarareddy
378-2

74

378-2

Government (Assigned)

Wet

0.153786

Kommanaboyina
Venkatanarayana S/o
Pothuraju

378-2

75

378-2

Government (Assigned)

Wet

0.348042

Avala Sridevi w/o
Danunjayarao
378-2

76

378-2

Government (Assigned)

Wet

0.169974

Avala Danunjayarao s/o
Radhaiah
378-2

77

389-2

Government (Assigned)

Wet

0.141645

Avala Danunjayarao s/o
Radhaiah
389-2

78

389-2

Government (Assigned)

Wet

0.093081

Chebrolu Sakunthala w/o
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Chinna Venkateswarlu
389-2

79

6-11

Government (Assigned)

Wet

0.012141

Duddu Yeshaiah /o
Nalaiah
6/11

|Ta|uk: Vetapalem

|Vi||age: Kothapeta

80

233-3

Government

Assighment

0.004047

Road on Ground
233-3

81

258-2B

Private (Patta)

Dry

0.008094

Vadlamudi Venkata Rao
s/o Peda Kotaiah
258-2B

82

258-2B

Private (Patta)

Dry

0.117363

Masanam Ramana w/o
Prasad
258-2B

83

258-3B

Private (Patta)

Dry

0.234726

Shaik Rahima Bi w/o
Yasin
258-3B

84

258-4B

Private (Patta)

Dry

0.048564

Shaik Rahima Bi w/o
Yasin
258-4B

85

258-4B

Private (Patta)

Dry

0.044517

On Ground Road
258-4B

86

258-4B

Private (Patta)

Dry

0.254961

(1)Panguluri Seshatalpa
sai s/o Verayya (2)
Kommineni Sujatha w/o
Veera Venkata Krishna
Rao

258-4B

87

258-4B

Private (Patta)

Dry

0.194256

Kareti Peddha Somaiah
s/o Nagulu
258-4B

88

258-4B

Private (Patta)

Dry

0.012141

Daggubati Sridevi w/o
Venkateswarlu
258-4B

89

274-19

Government (Assignment)

Dry

0.004047

Narra Ramanamma w/o
Srinivasa rao
274-19

90

274-19

Government (Assignment)

Dry

0.12141

Kadiyam Srinivasa Rao
s/o Krishna Murthy
274-19

91

274-21

Government (Assignment)

Dry

0.01214

Kadiyam Srinivasa Rao
274-21

92

282-6B

Private (Patta)

Dry

0.008094

Gaddam Brahmiah s/o
Lakshmaiah
282-6B

93

282-6B

Private (Patta)

Dry

0.032376

Masanam Siva s/o Polu
raju
282-6B

94

282-6B

Private (Patta)

Dry

0.044517

Panguluri Prasada Rao
s/o Venkateswarlu
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||282-6B

95

284-1B

Private (Patta)

Dry

0.008094

Vadlamudi Gopi s/o
Venkata Rao
284-1B

96

284-1B

Private (Patta)

Dry

0.004047

Vadlamudi Aruna w/o
Raghavaiah
284-1B

97

284-1B

Private (Patta)

Dry

0.214491

Gaddam Brahmiah s/o
Lakshmaiah
284-1B

98

284-1B

Private (Patta)

Dry

0.335901

Masanam Siva s/o Polu
raju
284-1B

99

284-1B

Private (Patta)

Dry

0.016188

Athina Lakshmi w/o
Venkateswarlu
284-1B

100

284-1B

Private (Patta)

Dry

0.093081

Panguluri Prasada Rao
s/o Venkateswarlu
284-1B

101

284-3A

Private (Patta)

Dry

0.060705

Gurram Mohana Rao s/o
Peddabai
284-3A

102

284-3A

Private (Patta)

Dry

0.024282

Athina Lakshmi w/o
Venkateswarlu
284-3A

103

284-3A

Private (Patta)

Dry

0.016188

Masanam Siva s/o Polu
Raju
284-3A

104

285-2B

Private (Patta)

Dry

0.024282

Vadlamudi Gopi s/o
Venkata Rao
285-2B

105

285-2B

Private (Patta)

Dry

0.048564

Gaddam Bramaiah s/o
Lakshmaiah
285-2B

106

285-5B

Private (Patta)

Dry

0.097128

Athina Lakshmi w/o
Venkateswarlu
285-5B

107

285-5B

Private (Patta)

Dry

0.04047

Gurram Mohana Rao s/o
Peddabai
285-5B

108

285-6B

Private (Patta)

Dry

0.032376

Gurram Mohana Rao s/o
Peddabai
285-6B

109

285-7B

Private (Patta)

Dry

0.048564

Gurram Mohana Rao s/o
Peddabai
285-7B

110

285-8A

Private (Patta)

Dry

0.16188

Gurram Mohana Rao s/o
Peddabai
285-8A

111

301-11B

Private (Patta)

Dry

0.256936

Kareti Pedha Somayya
s/o Nagulu
301-11B
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112

301-11C

Private (Patta)

Dry

0.135623

Kareti Pedda Somaiah s/o
Nagulu
301-11C

113

303-7B

Private (Patta)

Dry

0.032376

Kaoti srinivasa rao s/o
Pitchaiah
303-7B

114

303-7B

Private (Patta)

Dry

0.089034

Gurram Mohana Rao s/o
Peddabai
303-7B

115

303-7B

Private (Patta)

Dry

0.133551

Gaddam china Kotayya
s/o Somayya
303-7B

116

307-2

Private (Patta)

Dry

0.016188

Athina Lakshmi w/o
Venkateswarlu
307-2

117

307-2

Private (Patta)

Dry

0.044517

Kareti Venkayya w/o
Nagayya
307-2

118

307-2

Private (Patta)

Dry

0.125457

Marti Venkateswarlu s/o
Sriramulu
307-2

119

307-2

Private (Patta)

Dry

0.133551

Sayala Brahmayya s/o
Venkateswarlu
307-2

120

307-2

Private (Patta)

Dry

0.052611

Vadlamudi Polu Raju w/o
Gangaiah
307-2

121

307-2

Private (Patta)

Dry

0.109269

Masanam Lakshmamma
w/0 Srinivasa rao
307-2

122

307-2

Private (Patta)

Dry

0.165927

Maddasani Krishna s/o
Basavaiah
307-2

123

307-2

Private (Patta)

Dry

0.008094

Dabbakuti Nagalakshmi
w/o Nagarjuna
307-2

124

307-2

Private (Patta)

Dry

0.016188

Vaka Madhavi w/o
Srnivasa Reddy
307-2

125

307-2

Private (Patta)

Dry

0.113316

Gaddam Polu Raju s/o
Somayya
307-2

126

307-2

Private (Patta)

Dry

0.016188

Masanam Achamma w/o
Subba Rao
307-2

127

307-2

Private (Patta)

Dry

0.129504

Masanam Musalayya s/o
Polu raju
307-2

128

307-2

Private (Patta)

Dry

0.004047

Gaddam Chinna Jalayya
s/o Chinna Somaiah
307-2

129

[307-2

||Private (Patta)

||Dry

0.072846||Vadlamudi Dakshina
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Murthy s/o Rosaiah
307-2

130 307-2

Private (Patta)

Dry

0.08094

Vadlamudi Polu Raju s/o
Gangaiah
307-2

131 307-2

Private (Patta)

Dry

0.028329

Sayala Brahmayya s/o
Venkateswarlu
307-2

132 307-2

Private (Patta)

Dry

0.428982

Kommineni Hemalatha
w/o Uma Maheswara Rao
307-2

133 308-2

Private (Patta)

Dry

0.0465405

Kommineni Hemalatha
w/o Uma Maheswararao
308-2

134 308-2

Private (Patta)

Dry

0.0465405

Koti venkateswaramma
w/o Dharmayya
308-2

135 447-1B

Private (Patta)

Dry

0.008094

Koti Venkateswaramma
w/o Dharmayya
447-1B

136 447-1B

Private (Patta)

Dry

0.157833

Kommineni Uma
Maheswara rao s/o
Ravindranath Chowdary
447-1B

137 447-2B

Private (Patta)

Dry

0.004047

Kommineni Uma
Maheswararao s/o
Ravindranath chowdary
447-2B

138 447-2B

Private (Patta)

Dry

0.238773

Vutukuri Sudheer
chandragupta s/o
Upendra Gupta
447-2B

139 447-2B

Private (Patta)

Dry

0.182115

(1) guduru sambasiva rao
s/o Venkata
Ramanaiah,(2). Bonthu
Srinivasa reddy s/o
Subbareddy

447-2B

140 447-2B

Private (Patta)

Dry

0.113316

Vutukuri Ranjan Kumar
s/o Pratap Chandra
447-2B

141 447-2B

Private (Patta)

Dry

0.008094

Vutukuri Indira w/o
Raghu kishore
447-2B

142 448-1B

Private (Patta)

Dry

0.076893

Vutukuri Indira w/o
Raghu Kishore
448-1B

143 460-3

Government (Assignment)

Dry

0.072846

Daggubati Venkateswarlu
s/o Chenchaiah

460-3

|Ta|uk: Parchuru

|Vi||age: Parchuru
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144

74-5B

Private (Patta)

Dry

0.032375

Malladhi Hanumantha
Rao s/o Ramaswamy
74-5B

Village:

Upputuru

145

10-2A2

Private (Patta)

Dry

0.0161874

Rani P Muddana
10-2A2

146

10-2B2

Government (Assigned)

Dry

0.0040469

Kalavanthula
Hanumatharao
10-2B2

147

216-3B

Private

Dry

0.0890309

Shaik Mahaboo jani s/o
Nana saheb
216-3B

148

216-4B

Private

Dry

0.1133121

Galam Ramalakshmi s/o
Basavaiah
216-4B

149

216-6B

Private

Dry

0.0647498

Kolla Venkata

Subbamma w/o
Venkateswarlu
216-6B

150

341-3B2

Private

Dry

0.1375932

Kolasani Srinivasa Rao
s/o Subbarao
341-3B2

151

344-3B

Private

Dry

0.1052184

Kakumanu Prameela w/o
Prasad
344-3B

152

575-2A2

Private

Dry

0.0242812

Chennupati Venkamma
w/o venkateswarlu
575-2A2

153

575-2A2

Private

Dry

0.0020234

Pothini Lakshmi
Devamma w/o Srihari
575-2A2

154

636-1B

Private

Dry

0.1497338

Yaralagada Surendra
Babu s/o Nayudamma
636-1B

155

636-3B

Private

Dry

0.1982961

(1) Yaralagada Suresh s/o
chandramouli (2)
Yaralagada Ankaiah
Chowdary s/o
Chandramouli

636-3B

156

636-3B

Private

Dry

0.0465389

jagarlamudi Jyothy
bhavani d/o Anil babu
636-3B

Village:

Garnepudi

157

15-4

Private

Dry

0.0121406

Bommisetty lakshmi devi
w/0 umamaheswara rao
15-4B

158

15-4

Private

Dry

0.028328

Dodda China Bulleiah
S/o Ayanna
15-4B

159

361-2B

Private

Dry

0.0040469

Raavuri Ashok s/o Veear
raagavaih
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|[361-2B

160

362-3D

Private

Dry

0.0445155

Taadikonda Venkata
Rama Naagendrarao s/o
Ranganaayakulu
362-3D

161

362-3D

Private

Dry

0.0647498

Doddi Mastaana rao s/o
Venkateswarlu
362-3D

162

362-3D

Private

Dry

0.028328

Phaidhapu Lokeswara rao
s/o Veeranjaneyulu
362-3D

Village:

Bodavada Mandagu

nta

163

214

Private

Dry

0.0081714

Gera Rangamma w/o
Daanayya
214-6C

164

219

Government

Assigned

0.021077

Gadde Vijayamma w/o
Davidu
219-1B

165

220

Private

Dry

0.0121406

Kolla Hanumanthurao s/o
Venkateswarlu
220-7A

166

220

Private

Dry

0.0263046

Kolla Hanumanthurao s/o
Venkateswarlu
220-8A

167

220

Private

Dry

0.099933

Kolla Subbarao s/o
Venkateswarlu
220-11A

168

220

Private

Dry

0.0080937

Pandaraboina Gopala
Krishna s/o Chennaiah
220-13A

169

221

Private

Dry

0.169968

Chidaraboena Sivayaiah
s/o Subbarao
221-1B

170

221

Private

Dry

0.1740148

Chidaraboena Sambaiah
s/o Sivaiah
221-1B

171

221

Private

Dry

0.0040469

Rayalapalli Nagaraju MG
Father
Thirumalleswararao
221-1B

172

221

Private

Dry

0.1335463

Muvva Srinivasa Rao s/o
Raghavalu
221-1B

173

221

Private

Dry

0.2104365

Nakala Srinivasurarao s/o
chimapyya
221-1B

174

221

Private

Dry

0.0242811

Kolla Ragavayya w/o
Paradashamma
221-2B

175

221

Private

Dry

0.0526091

Chitineni Rama
Sithamma w/o Paparao
221-2B
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176 221 Private Dry 0.0121406||Chitineni Rama
Sithamma w/o Paparao
221-3B

177 221 Private Dry 0.3277954|[Avula Srilakshmi w/o
Ramalakshmi
221-3B

178 221 Private Dry 0.1254525||Avula Adilakshmi w/o
Nageswararao
221-3B

179 222 Private Dry 0.3277954||Kolla Chaitanya s/o
Sasikumar
222-6B

180 222 Private Dry 0.1821085|(Kolla Subbarao s/o Janaki
Ramayya
222-7B

181 224 Private Dry 0.3844514|(Chappidi venkateswarlu
s/o Singayya
224-9

182 226 Common Dry & 0.0040469||Devi Shailaja Kumari w/o

Ceiling Mohandas
226-2B
183 226 Common Dry & 0.1942491|(Gadde Annapurnamma
Ceiling w/o Novahu
226-3B
184 226 Common Dry & 0.1821085|(Bojja Ramaiahs/o Yosabu
Ceiling 226-3B
185 226 Common Dry & 0.1254525|[Nunna Andrayya s/o
Ceiling Guravayya
226-3B
186 226 Common Dry & 0.1254525|[Pudoka Ravi Babu s/o
Ceiling Subbarao
226-3B
187 226 Common Dry & 0.1011714|[syyed Molalli s/o
Ceiling Mahabub sahab
226-3B
188 226 Common Dry & 0.2751862||Kolla Ashwini Ram
Ceiling Kumar s/o Subhash Babu
226-4B

189 226 Common Dry & 0.3156548||Kolla Ashwini Ram

Ceiling Kumar s/o Subhash Babu
226-5A

Village: Chennubhotlapalem

190 63 Government Poramboke & 0.004047||Cenupati Lakshmi

Dry Narasamma w/o Peda
Ramanjaneyulu (Title
Not Confirmed)
63-1A
191 63 Government Poramboke & 0.008094|(Narra Sambamma w/o
Dry Bhaskara Rao (Title Not
Confirmed)
63-2A
|192 ||63 ||Government ||Poramboke & || 0.028328||Kukkapal|i
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Dry

Venkateswarlu s/o
Buchhaiah (Title Not
Confirmed)

63-3A

193

63

Government

Poramboke &
Dry

0.07689

Kukkapalli Buchhi Babu
s/o Subbarao (Title Not
Confirmed)

63-4A

194

63

Government

Poramboke &
Dry

0.226624

Chaganti krishna s/o
Bhaskara rao (Title Not
Confirmed)

63-5B

195

63

Government

Poramboke &
Dry

0.008094

Muvva Nirmala Devi w/o
Venu Babu(Title Not
Confimed)

63-6B

196

63

Government

Poramboke &
Dry

0.335889

Kukkapalli Ravi s/o
Sivarama Chandra Murty
and Kukkapalli Krishna
Sundeep s/o Surya
Narayana (Title Not
Confirmed)

63-9B

197

63

Government

Poramboke &
Dry

0.190202

Kukkapalli Malikaruna
Rao s/o
Dasaradharamaiah (Title
Not Confirmed)

63-10B

198

64

Private

Dry

0.016187

Chaganti Krishna s/o
Bhaskara Rao (Title Not
Confirmed)

64-1B

199

67

Private

Dry

0.040469

Bachina Hanumantharao
s/o Lakshmaiah (Title
Not Confirmed)

67-2

200

68

Private

Dry

0.06475

Gorantla Adhinarayana
s/o Veeraiah (Title Not
Confirmed)

68-2B

201

68

Private

Dry

0.048562

Gorantla Hari babu s/o
Venkata subbaiah(Title
Not Confirmed)

68-4B

202

68

Private

Dry

0.004047

Bachina Sambamma w/o
Hanuanthrao (Title Not
Confirmed)

68-6B

203

70

Private

Dry

0.349234

Bandarupalli Sridevi w/o
Raganadh Babu (Title
Not Confirmed)

70-1B

204

72

Private

Dry

0.105218

Gorantla Sambasiva rao
s/o Nageswara rao and
Gorantla Subbarao s/o
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ramaiah (Title Not
Confirmed)
72-1A

205 72 Private Dry 0.044515||Gorantla Sambaiva ro s/o
Nageswara Rao (Title
Not Conirmed)

72-2A

206 72 Private Dry 0.036422||Gorantla Subbarao s/o
Ramaiah (Title not
Confirmed)

72-3A

207 72 Private Dry 0.028328||Gorantla Adhinarayana
s/o Veeraiah (Title Not
Confirmed)

72-4A

208 72 Private Dry 0.016187||Gorantla Venkateswarlu
s/o Veeraiah (Title Not
Confirmed)

72-5A

209 72 Private Dry 0.101171||Daggubati Nutana
Padmavathi Malliswari
w/o Malleswara Prasad
Babu (Title Not
Confirmed)

72-6A

210 72 Private Dry 0.186155||Kukkapalli
Koteswaramma w/o
Varadaiah (Title Not
Confirmed)

72-7B

211 72 Private Dry 0.028328||Ponnam Anjamma w/o
Venkateswarlu (Title Not
Confirmed)

72-8A

212 72 Private Dry 0.028328||Gorantla Venkyamma
w/o sivaiah and Gorantla
Siva Mohan Rao (Title
Not Confirmed)

72-9A

213 72 Private Dry 0.032375||Gorantla Venklateswarlu
s/o seetharamaiah and
Gorantla Subbarao s/o
Seetharamaiah (Title Not
Confirmed)

72-10A

214 72 Private Dry 0.024281||Gorantla Aruna w/o
Sambaiah (Title Not
Confirmed)

72-11B

215 72 Private Dry 0.024281|[Narra Sambamma w/o
Bhaskara Rao (Title Not
Confirmed)

72-12B

216 72 Private Dry 0.048562|(Bachina Sambamma w/o
Hanumantha rao (Title
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Not Conirmed)
72-13B

217

72

Private

Dry

0.048562

Bachina Sambamma w/o
Hanumantha Rao (Title
Not Confirmed)

72-14B

218

72

Private

Dry

0.060703

Gorantla Sivarama Prasad
s/o Kotaiah (Title Not
Confirmed)

72-15B

|Ta|uk: Karamchedu

|Vi||age: Karamchedu

219

1193-8

Government

Assigned

0.004047

Maddina Siva Parvathi
w/o Poorna Chandrarao
1193-8

220

1193-9

Government

Assigned

0.279243

Bollapalli Sukundararao
s/o Devadanam
1193-9

221

1306-16

Government

Assigned

0.008094

Mikkili Samson s/o
Jayarao
1306-16

222

1306-18

Government

Assigned

0.0060705

Pallekonda
Venkateswarlu s/o
Muniyya

1306-18

223

1306-7

Government

Assigned

0.048564

Bollapalli Sukundararao
s/o Devadanam
1306-7

224

1307-1

Government

Assigned

0.076893

Bollapalli Sukundararao
s/o Devadanam
1307-1

225

1307-10

Government

Assigned

0.028329

Parabattina Taharuneesaa
w/o Ludharbenni
1307-10

226

1307-2

Government

Assigned

0.024282

Maddina Siva Parvathi
w/o Poorna Chandrarao
1307-2

227

1307-8

Government

Assigned

0.117363

Pallekonda
Venkateswarlu s/o
Muniyya

1307-8

228

1307-9

Government

Assigned

0.1274805

Telle Lakshmi
Prabhavathi w/o
Pichheswarrao
1307-9

229

1308-17

Government

Assigned

0.129504

Bejjam Mariya Kumari
w/o Yeliya
1308-17

230

1308-18

Government

Assigned

0.044517

Tella Lakshmi
Parabhavathi w/o
Pichheswararao
1308-18
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231

1308-19

Government

Assigned

0.0303525

Tella Lakshmi
Prabhavathi w/o
Pichheswararao
1308-19

232

1308-6

Government

Assigned

0.020235

Parabattina
Taharunneessa w/o
Ludherbenni
1308-6

233

1308-7

Government

Assigned

0.178068

Duddu Kotamma w/o
Bhaskara Rao
1308-7

234

1308-8

Government

Assigned

0.089034

Duddu Avvamma w/o
Lazres
1308-8

235

1309-14

Government

Assigned

0.036423

Tella Deepthi Swapna
w/p Nirmal Kumar
1309-14

236

1309-15

Government

Assigned

0.182115

Nutalapati Nageswara rao
s/o Rajarao
1309-15

237

1309-16

Government

Assigned

0.012141

Bejjam mariya Kumari
w/o Yelia
1309-16

238

1309-7

Government

Assigned

0.0313642

Duddu Avvamma w/o
Lazres
1309-7

239

1309-8

Government

Assigned

0.020235

Bandi Samson s/o
Nageswararao
1309-8

240

1309-9

Government

Assigned

0.093081

Duddukuri Padma w/o
Ravi
1309-9

241

1315-10

Government

Assigned

0.048564

Tella Deepthi Swapna
w/o Nirmal Kumar
1315-10

242

1315-11

Government

Assigned

0.291384

Duddukuri Padma w/o
Ravi
1315-11

243

1316-14

Government

Assigned

0.020235

Kankanaala Rohini w/o
Vara Prasad
1316-14

244

1316-15

Government

Assigned

0.060705

Kankanaala Aparna w/o
Rangarao
1316-15

245

1316-16

Government

Assigned

0.04047

Battula Bujji Babu s/o
Ratnam
1316-16

246

1316-17

Government

Assigned

0.0263055

Pondugala Ravikumar s/o
Prakasam
1316-17

247

1321-11

Government

Assigned

0.004047

Kondamudi Lakshmi w/o
Nageswararao
1321-11
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248

1321-15

Government

Assigned

0.137598

Jennepogu Prabhavathi
w/o John westly
1321-15

249

1321-16

Government

Assigned

0.048564

Jeldi Kamalakumari w/o
Sureh babu
1321-16

250

1321-17

Government

Assigned

0.343995

Gorremuchhu Krupalatha
w/o Jeevan
1321-17

251

1321-9

Government

Assigned

0.113316

Duddu Prabhakararao s/o
Yeshaiah
1321-9

252

1322-10

Government

Assigned

0.016188

Gorremuchhu Dhanamma
w/o Lincon
1322-10

253

1322-11

Government

Assigned

0.004047

Gorremuchhu Dhanamma
w/o Lincon
1322-11

254

1322-13

Government

Assigned

0.08094

Pondugala Ravi Kumar
s/o Prakasam
1322-13

255

1322-14

Government

Assigned

0.299478

Kolla Rajani w/o
Adinarayana
1322-14

256

1322-6

Government

Assigned

0.056658

Aarimalla Jyothi Raani
w/o Murali Krishna
1322-6

257

1322-8

Government

Assigned

0.060705

Duddu Yelisamma w/o
Baburao
1322-8

258

1322-9

Government

Assigned

0.044517

Gorremuchhu Dhanamma
w/o Lincon
1322-9

259

1323-1

Government

Assigned

0.097128

Kankanaala Aparana w/o
Rangarao
1323-1

260

1323-10

Government

Assigned

0.028329

Duddu Saleela w/o
Jayarao
1323-10

261

1323-2

Government

Assigned

0.174021

kankanaala Karuna
Kumari w/o Syam
1323-2

262

1323-3

Government

Assigned

0.052611

Battula Bujji Babu s/o
Ratnam
1323-3

263

1323-4

Government

Assigned

0.020235

Pondugala Ravi Kumar
s/o Prakasam
1323-4

264

1323-7

Government

Assigned

0.016188

Vemula Venkatratnam
w/o ramulu
1323-7

|265

13238

||Government

||Assigned

0.024282||Vemula Venkataratnam
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w/o Ramulu
1323-8

266

1323-9

Government

Assigned

0.028329

Amarthapudi
Yemeliyamma w/o
Lokaiah

1323-9

267

1362-3

Government

Assigned

0.113316

Jennepogu Prabhavathi
w/o John Westly
1362-3

268

1362-8

Government

Assigned

0.141645

Tatapudi Rajini priya w/o
Jayasankar
1362-8

269

1362-9

Government

Assigned

0.254961

Duddu Prabhakararao s/o
Yeshaiah
1362-9

270

253-6B

Private (Patta)

Dry

0.465405

Chaganti Rajyalakshmi
w/o Chenchuramaiah
253-6B

271

573-2A

Private (Patta)

Wet

0.032376

On ground Kaluva
Pattadar name
Bodempudi Sankara
Bhavani w/o Srikanth
573-2A

272

74-1C2

Private (Patta)

Dry

0.101175

Yarlagadda Rajini w/op
Venkateswarlu
74-1C2

273

794-2

Private (Patta)

Wet

0.000876

Chaganti Chetan Sai
Minor Gur Father Suresh
794-2

274

801-2

Private (Patta)

Wet

0.03694

Cherukuri venkateswarlu
s/o Ramanatham
801-2

Total”

25.6407908)
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